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+[THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB SHINDE):(a)
The official year of the Corporation is
from 1Ist June to 31st May. Admini-
strative expenses incurred by the Corpo-
ralion in the past three years were as
under : —

Year Amount

1970-71 Rs. 16-70 lakhs
1971-72 Rs. 17°73 lakhs
1972-73 Rs. 22:94 lakhs

Accounts for the period from June,
1973 to October, 1973 have not yet been
compiled.

[ RAJYA SABHA ]

to Questions 10¢

These include rent for seed godowns,
rates and taxes, audit fee, Directors’ tee
and allowances and contingencies. The
main reason for increase in the admini-
strative expenses is on account of more
seced godowns having been taken on
rent due to increased production and
procurement and an increase in the
audit fee and Directors’ fee and allow-
ances.

(c) The Corporation does not supply
seeds to the farmers at concessional rates,
for conducting soil study.

(c) The Corporation does not provide
fertilizers and pesticides to the farmers
which is the responsibility of the State
Governments.

(d) No proposal for expenditures for
the benefit of farmers is under the con-
sideration of the Corporation The Cor-
poration is engaged in the production
and supply of high quality seeds and
the farmers stand to benefit by using
quality seeds.}
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f[Institution for the development of lac

1086. SHRI J. P. YADAV: Will the
Minister of AGRICULTURE be pleas-
ed to state whether Government pro-
pose to set up an integrated institution
for the development of lac with a view )
to organising lac production for export
purposes?]

[ 1 English translation.
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+[THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB SHINDE): Lac
production is being organised by the
State Governments. However, with a
view to planning and coordinating the
development programmes a Directorate
of Lac Development with its Headquar-
ters at Ranchi is already functioning at
the Central level. Besides, an Indian
Lac Development Council comprising
the representatives of Central and State
Governments, growers, traders etc. has
also been set up to advise the Govern-
ment of India on matters relating to the
development, marketing, trading, prices
etc.]
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[ 5 DEC. 1973 ]

to Questions 102

HProduction and export of Lac

1087. SHRI J. P. YADAV: Will the
Minister of AGRICULTURE be pleas-
ed to state whether it is a fact that most
of the lac produced in the country is
exported and whether with a view to
augment its production, Government
propose to hand over this work to the
Ministry of Industrial Development?]
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+[THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTU-
RE (SHRI ANNASAHEB SHINDE):
Yes, Sir. Most of the lac produced in
the country is exported. This Ministry
is not aware of any proposal for the
transfer of this work to the Ministry of
Industrial Development.]

Taking over of Konkan coastal shipping
services

1088. MISS SAROJ PURUSHOT-
TAM KHAPARDE: Will the Minister
of SHIPPING AND TRANSPORT be
pleased to state:

(a) whether the Maharashtra Govern-
ment have recommended to the Central
Government to take over the Konkan
Coastal Shipping Services run by the
Chowgule Steamships Ltd.; and

(b) the action taken by Government
in this regard?

THE MINISTER OF SHIPPING
AND TRANSPORT (SHRI KAMALA-

PATI TRIPATHI): (a) Yes, 3ir.

[ 1 English translation.



